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C. A. T. Bench, JAIPUR

Date oflOrder

Orders MP () /93

17.3.93

l}

for admission.

Hone bresent on behalf of the petitioner.

M,P, is allewed., The applicant iz
allowad ﬁo implead the persons referred inp

para 1 of the M,P. as additional parties,

‘The applicant shall 21so filed the amended /I

cause titie within cne week, The M.P. stands L

disposed of, Put up the 0,A, on 13.4.1993

by Y

(B, N,Dhoundiyal) (D.L Mchta)
Member (A) Vice Chairman,
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